THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:15 AM to 1:00 PM
2:00 PMto 4:30 PM
[ For Thursday,9th May 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]
BEFORE:
JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDER
1  WP(C)/5503/2017 SHOHIDUR ISLAM MR. B K MISHRA GA, ASSAM
CAVT. NO. 1183/2017 Versus MD. S ISLAM MR. A K HUSSAIN
THE STATE OF ASSAM and 9 ORS. MR A HAWARI FOR CAVEATOR
ORDERS
2 WP(C)/4897/2017 MOHAR ALI MR.M U MONDAL GA, ASSAM(R1-6)
Versus MSN NASRIN
THE STATE OF ASSAM and 9 ORS. MDI H KHAN
3 WP(C)/4337/2022 M/S LAXMI MOTORS MR. T BARUAH SC, NHAI
Versus ASSTT.S.G.I.
THE UNION OF INDIA AND 5 ORS
4  WP(C)/541/2024 MOUSUMI SARANIA MR. N N JHA GA, ASSAM
Versus MR. M UDDIN SC, BTC
THE STATE OF ASSAM AND 4 ORS MS M SAHOO
5 WP(C)/1037/2024 KAJALGAON WEEKLY BAZAR COMMITTEE MR. A NARZARI GA, ASSAM
Versus MS. S T BOKTH SC, BTC
THE STATE OF ASSAM AND 7 ORS MR. S BASUMATARY

LEAVE NOTE OF ADVOCATES FOR 09/05/2024
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MS. T GOSWAMI 18-04-2024 To  15-05-2024
MR. C CHOWDHURY 20-04-2024 To  10-05-2024
MR B ACHARYYA 20-04-2024 To  15-06-2024
MR. S K SINHA 25-04-2024 To  22-05-2024
MR. M RAHMAN 30-04-2024 To  24-05-2024
MS. D SAIKIA 01-05-2024 To  10-05-2024
MR B PATHAK 03-05-2024 To  25-05-2024
MR S DASGUPTA 06-05-2024 To  30-08-2024
MR D K DAS 20-05-2024 To  10-06-2024
MR D MAHANTA 08-05-2024 To 10-05-2024
MS. S SARMA 06-05-2024 To 16-05-2024
MR. S D PURKAYASTHA 08-05-2024 To  10-05-2024
MR S K KEJRIWAL 09-05-2024 To  09-05-2024
MS S KEJRIWAL 09-05-2024 To  09-05-2024
MR. G K GUPTA 08-05-2024 To  15-05-2024

1/2


https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010038722017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010239842017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010109532022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010018102024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010032582024

MR. D J DAS

MR. M ] BARUAH

MR. M A CHOUDHURY
MR. N ALAM

MS S DAS

MR. A AHMED

08-05-2024
08-05-2024
09-05-2024
08-05-2024
08-05-2024
09-05-2024

To
To
To
To
To
To

10-05-2024
10-05-2024
10-05-2024
17-05-2024
20-05-2024
10-05-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00 PMto 4:30 PM

[ For Thursday,9th May 2024]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 WP(C)/7140/2022 TINKU SOM MR. S CHAMARIA GA, ASSAM
Versus MR A N SARMAH
THE DIRECTOR GENERAL OF POLICE AND MR M M ZAMAN
3 ORS.
2  WP(C)/2434/2023 DEBANGSHU KR. BHOWMICK MS D BORGOHAIN SC, HIGHER EDU
Versus MR. P GOHAIN SC, FINANCE
THE STATE OF ASSAM AND 3 ORS. MS. K BARUAH
MS. M SARMAH
MS M BORAH
3  WP(C)/5744/2023 GOPA DEY MR. R MAJUMDAR SC, ELEM. EDU
Versus MS. ] GHOSH GA, ASSAM
THE STATE OF ASSAM AND 9 ORS. SC, SEC. EDU.
4  WP(C)/6583/2023 ASSAM TEA EMPLOYEES PROVIDENT G. GOSWAMI MR. M SHARMA (r-2,3)
FUND ORGANIZATION R SARMAH MS. S YASMIN (r-2,3)
Versus MR ] BORAH DY.S.G.I.
UNION OF INDIA AND ORS SC, UBI
5 RSA/3/2024 AMAL CHANDRA DAS MS. B CHOUDHURY MR D C NATH
Versus MR. N SARKAR MR. C SHARMA
LEGAL HEIRS OF DECEASED GIREN MR P K BASU
CHANDRA DAS KHIROD CHANDRA DAS MR A BANERJEE
AND ORS

LEAVE NOTE OF ADVOCATES FOR 09/05/2024

MS. T GOSWAMI 18-04-2024 To  15-05-2024
MR. C CHOWDHURY 20-04-2024 To  10-05-2024
MR B ACHARYYA 20-04-2024 To  15-06-2024
MR. S K SINHA 25-04-2024 To  22-05-2024
MR. M RAHMAN 30-04-2024 To  24-05-2024
MS. D SAIKIA 01-05-2024 To  10-05-2024
MR B PATHAK 03-05-2024 To  25-05-2024
MR S DASGUPTA 06-05-2024 To  30-08-2024
MR D K DAS 20-05-2024 To  10-06-2024
MR D MAHANTA 08-05-2024 To 10-05-2024
MS. S SARMA 06-05-2024 To 16-05-2024
MR. S D PURKAYASTHA 08-05-2024 To  10-05-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010228302022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010095612023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010217942023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010257062023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010001472024

MR S K KEJRIWAL

MS S KEJRIWAL

MR. G K GUPTA

MR. D | DAS

MR. M | BARUAH

MR. M A CHOUDHURY
MR. N ALAM

MS S DAS

MR. A AHMED

09-05-2024
09-05-2024
08-05-2024
08-05-2024
08-05-2024
09-05-2024
08-05-2024
08-05-2024
09-05-2024

To
To
To
To
To
To
To
To
To

09-05-2024
09-05-2024
15-05-2024
10-05-2024
10-05-2024
10-05-2024
17-05-2024
20-05-2024
10-05-2024
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THE GAUHATI HIGH COURT AT GUWAHATI

(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

[ For Thursday,9th May 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]

BEFORE:

COURT NO: 115

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS

10:15 AM to 1:00 PM
2:00 PMto 4:30 PM

Sr.No. Case Number

Main Parties

Petitioner Advocate

Respondent Advocate

1  WP(C)/155/2021

2 WP(C)/2501/2021

3 WP(C)/1530/2023

4 WP(C)/3298/2023

ORDERS

AJUBA KHATUN AND ANR
Versus
THE STATE OF ASSAM AND 5 ORS

PANNA DEY @ PANNALAL DEY
Versus

THE STATE BANK OF INDIA AND 6 ORS

BINAY KUMAR DIWANA
Versus
THE UNION OF INDIA AND 9 ORS

DR. GITALI SAIKIA

MR. R MAJUMDAR

MR A DASGUPTA
MR. S C BISWAS
MR. F A HASSAN
MS. ] GHOSH

A CHAKMA

MR. KN CHOUDHURY
MR. P P BARUAH

MR. D GOSWAMI

MR. R M DEKA

MR N K KASHYAP

MS N MAHANTA

N GAUTAM

MR. M SARMA

SC, PNRD
GA, ASSAM

MR. K K DEY
MR V K BAROOAH

MR. P K TIWARI (R- 2, 3, 4,
5, 10)

MR. AR GOGOI(R- 2, 3, 4,
5, 10)

MR. H G HAZARIKA
DY.S.G.I

SC, HIGHER EDU

CAVT. NO.04842/023, Versus MR. P J SAIKIA, SR. ADV MR. P SAIKIA
THE STATE OF ASSAM AND 5 ORS MR P C DEY FOR CAVEATOR
MR. N BORUAH SC, DIB. UNIVERSITY
MR. M B U AHMED
MR K} SAIKIA
5 WP(C)/3733/2023 NURJAHAN BEGUM Ms. R. R. BORAH SC, ELEM. EDU
Versus MR. A AR KARIM GA, ASSAM
THE STATE OF ASSAM AND 10 ORS MS G.PURI MR.Y S MANNAN (R11)
MR. A DEB MS N DEKARAJA (R11)
MR. M ALI (R8)
MR J. ISLAM (R8)
SC, SSA
LEAVE NOTE OF ADVOCATES FOR 09/05/2024
1) MS. T GOSWAMI 18-04-2024 To  15-05-2024
2) MR. C CHOWDHURY 20-04-2024 To  10-05-2024
3) MR B ACHARYYA 20-04-2024 To  15-06-2024
4) MR. S K SINHA 25-04-2024 To  22-05-2024
5) MR. M RAHMAN 30-04-2024 To  24-05-2024
6) MS. D SAIKIA 01-05-2024 To 10-05-2024
7) MR B PATHAK 03-05-2024 To  25-05-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010195312020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010065172021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010057652023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010122152023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010139402023

MR S DASGUPTA

MR D K DAS

MR D MAHANTA

MS. S SARMA

MR. S D PURKAYASTHA
MR S K KEJRIWAL

MS S KEJRIWAL

MR. G K GUPTA

MR. D J DAS

MR. M ] BARUAH

MR. M A CHOUDHURY
MR. N ALAM

MS S DAS

MR. A AHMED

06-05-2024
20-05-2024
08-05-2024
06-05-2024
08-05-2024
09-05-2024
09-05-2024
08-05-2024
08-05-2024
08-05-2024
09-05-2024
08-05-2024
08-05-2024
09-05-2024

To
To
To
To
To
To
To
To
To
To
To
To
To
To

30-08-2024
10-06-2024
10-05-2024
16-05-2024
10-05-2024
09-05-2024
09-05-2024
15-05-2024
10-05-2024
10-05-2024
10-05-2024
17-05-2024
20-05-2024
10-05-2024
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